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~ OA JTAIMP No. ... S
............. KlshanqlnahVersusUnlonO*’Tndla&Others
Date of Order Orders
OA 322/99 with MA 203/90. .
27.5.2009 Mr. N.K. MisHra, Counsel for applicant.

Mr. T.P. Sharma, Counsel for respondents.

_Learned counsel for the applicant seeks

to withdraw this OA.

The OA is dismissed as withdrawn with

permission to file ' afresh before  the

Qéppropriate'forum,.subject to just exception;

L

MA 203/99

Tn view of the order passed in the 0A,

this MA has become infructuous and the same is

.dimissed accordlngly.
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